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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 277 OF 2022 
 
IN THE MATTER OF: 
LIYAKAT ALI & ORS.                         ….APPLICANTS 

VERSUS 
STATE OF UTTAR PRADESH & ORS          ….RESPONDENTS 
 

ADDITIONAL REPLY ON BEHALF OF RESPONDENTS/14 

INDUSTRIAL UNITS, ALONGWITH AFFIDAVITS 

 

MOST RESPECTFULLY SHOWETH: 

1. That the present Additional Reply is being filed on behalf of 

the Respondents/14 Industrial Units, which has been 

impleaded as Respondents in the present Original 

Application. The 14 Industrial Units are owned by 10 

entities, whose Affidavits are being filed along with this 

Additional Reply.  

2. That the present Additional Reply is being filed limited to the 

queries posed by this Hon’ble Tribunal in relation to the 

manner in which waste management, with regard to fly ash 

and plastic waste, is being carried out by the Answering 

Respondents. The Answering Respondents, in the present 

Additional Reply, have also addressed submissions with 

regard to the water quality in River Kali and its associated 

drains, a report in respect of which has been submitted by 

the Uttar Pradesh Pollution Control Board [UPPCB] to this 

Hon’ble Tribunal in the present matter on 02.01.2023.  
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SUBMISSIONS IN RESPECT OF OVERALL WATER QUALITY 

IN RIVER KALI AND ASSOCIATED DRAINS 

3. It is respectfully submitted that the 14 industrial units, 

which have been arrayed as Respondents in the present 

matter, have been taking all measures to ensure that their 

Effluent Treatment Plant [ETP] is functional at all times and 

the discharged effluent, after treatment, meets the standards 

prescribed by the regulatory authorities. The same is also 

evident from the report dated 18.07.2022 submitted to this 

Hon’ble Tribunal by the Uttar Pradesh Pollution Control 

Board [UPPCB], wherein it has been clearly indicated that 

the quality of effluent being discharged by the 14 industrial 

units in question is within specified norms and the same is 

also being monitored through the Online Continuous 

Effluent Monitoring System [OCEMS]. 

4. In the latest report submitted by UPPCB, on 02.01.2023, 

samples from various drains [Kukra drain and Begrajpur 

drain], along with River Kali, have been taken by the 

authorities, with Kukra drain mostly carrying domestic 

sewage and Begrajpur [Dhandera] drain mostly carrying 

industrial sewage. As is clear from the report, although some 

of the parameters are within the prescribed norms, the 

values of other parameters are exceeding the specified norms 

in the samples collected from both the Kukra drain and 

Begrajpur drain.  

1518



3 
 

5. It is humbly submitted that there are hundreds of industrial 

units in District Muzaffarnagar, which discharge their 

effluents in the drains in question. The Answering 

Respondents are not aware of the quality of effluent being 

discharged by the other industrial units and whether the 

same is within the prescribed norms as the same can only 

be ascertained by the regulatory agencies. However, as can 

be ascertained from the report dated 18.07.2022, in so far as 

the Answering Respondents are concerned, the effluent 

being discharged from their premises is duly treated and is 

within the specified norms.   

6. The Answering Respondents agree that steps can be taken 

for improvement of water quality in the area and are willing 

to offer full cooperation to the administration and the 

regulatory agencies in that endeavor. The steps for 

improvement will necessarily involve measures being taken 

at multiple levels, with all stakeholders making a 

contribution. All industries in the area will need to make sure 

that they have ETP’s installed which are working efficiently 

and ensuring that the discharged effluent is within the 

prescribed limits. Considering the fact that the values of 

several parameters in even the Kukra drain, which carries 

domestic sewage, are also exceeding the specified norms, the 

residents of the area [both urban and rural] will also need to 

be made aware of measures to improve the quality of sewage 

and avoid pollution.  
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7. The said exercise shall have to be undertaken at a macro 

level, with the involvement of all stakeholders and as 

submitted earlier, the Answering Respondents will be willing 

to render all cooperation, which is sought from them, to the 

district administration and the regulatory agencies in this 

exercise.  

SUBMISSIONS IN RESPECT OF WASTE MANAGEMENT (FLY 

ASH AND PLASTIC WASTE) 

8. The following chart indicates the average quantity of fly ash 

and plastic waste generated at the industrial units of the 

Answering Respondents [over the last three months] and the 

mode adopted for disposal of the same, with the changes 

effected by the Answering Respondents, pursuant to the 

observations of this Hon’ble Tribunal, also being highlighted.  

S.

No 

Name of 

the 

Entity 

Quantity and Mode of 

Disposal of Fly Ash 

Quantity and Mode of 

Disposal of Plastic Waste 
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1. M/s. 

Silvertoan 

Papers 

Ltd. 

(Unit-1), 

9th Km. 

Bhopa 

Road, 

Muzaffar

nagar 

[Both 

Units] 

 Quantity [Average of Last 

Three Months]: 730 MT 

[Disposed of in brick 

manufacturing process] 

  

 Earlier, some amount of 

fly ash was being 

disposed of through land 

filling on the plot owned 

by Mr. Arshad Ali. Now, 

the same is not being 

done. 

 

[Agreements with Shiva 

Brick Udyog, Suraj Brick 

Field and Green House Bio 

Energy Private Limited are 

attached as Annexure-1 

(Colly)] 

 

 Quantity [Average of Last 

Three Months]: 64 MT 

[All Plastic Waste sent to 

cement plants co-

processing, after pre-

processing, by Dew 

Resource Management, 

which collects the waste 

from the Units] 

 

[Certificates of co-

processing are attached as 

Annexure-1 (Colly)] 

 

 Silvertoan Papers Limited 

is also in the process of 

establishing a Waste to 

Energy Plant, where 

plastic waste will be used 

as a raw material/fuel. 

The Plant is likely to 

become operational in 

March, 2023 and 

thereafter all plastic waste 

generated at the two paper 

mill units shall be utilized 

in the Waste to Energy 

Plant.  
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2. M/s. 

Silverton 

Pulp & 

Papers 

Pvt. Ltd. 

9th Km. 

Bhopa 

Road, 

Muzaffar

nagar 

[Both 

Units] 

 Quantity [Average of Last 

Three Months]: 3222 MT 

[Disposed of in brick 

manufacturing process or 

sent to cement plants] 

[Agreements with Mechfin 

Infra (brick manufacturing) 

and Bulk Ash Supplier 

(sent to cement plant) are 

attached as Annexure-2 

(Colly)] 

 Quantity [Average of Last 

Three Months]: 193 MT 

[All Plastic Waste from 

both units disposed of 

through gasifier installed 

at Unit-2] 

3. M/s. 

Garg 

Duplex & 

Paper 

Mills Pvt. 

Ltd., 8.5 

Km., 

Bhopa 

Road, 

Muzaffar

nagar. 

 Quantity [Average of Last 

Three Months]: 825 MT 

[Disposed of in brick 

manufacturing process] 

 

 Earlier the fly ash was 

being disposed through 

land filling but now it is 

being utilized in brick 

manufacturing. 

 

[Agreement with Mechfin 

Infra (brick manufacturing) 

is attached as Annexure-3 

(Colly)] 

 

 Quantity [Average of Last 

Three Months]: 56.2 MT 

[All Plastic Waste sent to 

Nuvoco for co-processing] 

 

[Agreement with Nuvoco 

Vistas Corporation Limited 

and Certificates of co-

processing are attached as 

Annexure-3 (Colly)] 

 

 Earlier, plastic waste was 

being disposed of 

through the gasifier of 

sister concern at 

Silverton Pulp & Papers 

but now it is being sent to 

Nuvoco for co-processing. 
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4. M/s. 

Shree 

Sidhbali 

Paper 

Mills Ltd., 

Bhopa 

Road, 

Muzaffar

nagar 

 Quantity [Average of Last 

Three Months]:  98 MT 

[Disposed of in brick 

manufacturing process] 

 

 Earlier the fly ash was 

being disposed through 

land filling but now it is 

being utilized in brick 

manufacturing. 

 

[Agreement with Balaji 

Brick Field is attached as 

Annexure-4 (Colly)] 

 

 Quantity [Average of Last 

Three Months]:  20 MT 

[All Plastic Waste sent 

either to UltraTech Cement 

or to other cement plants 

through Dew Resource  

Management] 

 

[Agreement with Dew 

Resource Management, 

along with recent 

Certificates of co-

processing, are attached as 

Annexure-4 (Colly)] 

 

5. M/s. 

Meenu 

Paper 

Mills Pvt. 

Ltd., 9.5 

Km., 

Bhopa 

Road, 

Muzaffar

nagar 

 Quantity [Average of Last 

Three Months]:  79.14 MT 

[Disposed of in brick 

manufacturing process] 

 

 Earlier the fly ash was 

being disposed through 

land filling but now it is 

being utilized in brick 

manufacturing. 

 

[Agreement with Shiva 

Bricks Supply is attached 

as Annexure-5 (Colly)] 

 Quantity [Average of Last 

Three Months]:  42.06 MT 

[All Plastic Waste sent to 

Nuvoco or to other cement 

plants through Dew 

Resource  Management] 

 

[Agreement with Nuvoco 

Vistas Corporation Limited, 

Dew Resource Management 

and Certificates of co-

processing are attached as 

Annexure-5 (Colly)] 
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6. M/s. 

Tehri 

Pulp & 

Paper Ltd. 

(Unit-1), 

9th Km., 

Bhopa 

Road, 

Muzaffar

nagar 

[Both 

Units] 

 Quantity [Average of Last 

Three Months]: 683 MT 

[Disposed of by sending 

the fly ash to cement 

plants through Bulk Ash 

Suppliers] 

[Letters issued by Bulk Ash 

Supplier are attached as 

Annexure-6 (Colly)] 

 Quantity [Average of Last 

Three Months]:  88.26 MT 

[All Plastic Waste sent 

either to UltraTech Cement 

or to Nuvoco] 

 

[Agreement with Ultra 

Cement, Nuvoco Vistas 

Corporation Limited and 

Certificates of co-processing 

are attached as Annexure-

6 (Colly)] 

7. M/s. 

Tirupati 

Baalaji 

Fiberrs 

Private 

Limited, 

Bhopa 

Road, 

Muzaffar

nagar 

 Quantity [Average of Last 

Three Months]:   29.05 MT 

 

[Currently, the fly ash is 

being disposed through 

land filling by an 

independent contractor 

Mr. Sandeep Kumar. 

However, the Unit is in 

talks to have the fly ash 

utilized in either cement 

plants or brick kilns and 

shall be entering into an 

agreement for the said 

purpose within two days] 

 Quantity [Average of Last 

Three Months]:  47.23 MT 

[Plastic Waste is being 

utilized as a raw material in 

the Pyro Fuel Oil Plant 

installed at the Unit]  

 

 There was a period of one 

year, from October, 2021 

to October, 2022 during 

which the Pyro Fuel Oil 

Plant was not working due 

to a technical fault. During 

this period, the plastic 

waste was disposed of by 

sending it to Nuvoco for co-

processing, with some of 

the plastic waste also being 
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stored, which is now being 

used in the Pyro Fuel Oil 

Plant. 

 

[Application for consent, 

along with the Consents 

under the Water Act and the 

Air Act for the Pyro Fuel Oil 

Plant, and the Certificates 

of co-processing are 

attached as Annexure-7 

(Colly)] 

 

8. M/s. 

Bindals 

Papers 

Mills Ltd., 

Bhopa 

Road, 

Muzaffar

nagar 

 Quantity [Average of Last 

Three Months]:  1681 MT 

[Disposed of by sending 

the fly ash to either M/s 

J.K. Cement,  Aligarh or 

to other cement plants 

through Bulk Ash 

Suppliers] 

1.  

[Purchase Order of J.K. 

Cement and Letters issued 

by Bulk Ash Supplier are 

attached as Annexure-8 

(Colly)] 

 

No plastic waste generated 

at Unit. 
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9. 

M/s 

Shree 

Bhagesh

wari 

Papers 

Pvt. Ltd. 

(Unit-1), 

9th Km., 

Bhopa 

Road, 

Muzaffar

nagar 

[Both 

Units] 

 Quantity [Average of Last 

Three Months]: 612 MT 

[Disposed of in brick 

manufacturing process] 

 

 Earlier the fly ash was 

being disposed through 

land filling but now it is 

being utilized in brick 

manufacturing. 

2.  

[Agreement with Green 

House Bio Energy Private 

Limited is attached 

Annexure-9 (Colly)] 

 Quantity [Average of Last 

Three Months]:  42.30 MT 

[All Plastic Waste sent 

either to UltraTech Cement 

or to Balaji Polypacks] 

 

[Certificates of co-

processing and Tax Invoices 

are attached Annexure-9 

(Colly)] 

1526



11 
 

10. M/s. 

Galaxy 

Papers 

Pvt. Ltd., 

Jolly 

Road, 

Muzaffar

nagar 

Quantity [Average of Last 

Three Months]:   20 MT 

 

Currently, the fly ash is 

being disposed through 

land filling By Bharat 

Traders at Plot No. 18, 

Village Bilaspur, 

Muzaffarnagar. However, 

the Unit is in talks to have 

the fly ash utilized in either 

cement plants or brick 

kilns and shall be entering 

into an agreement for the 

said purpose within one 

week. 

 

The Unit is very old and 

has only got a boiler and no 

turbine due to which fly 

ash generation is very less. 

The production at the unit 

is also only around 1300-

1400 MT/month because 

of the old machinery. 

Quantity [Average of Last 

Three Months]:   15 MT 

 

All Plastic Waste sent to 

Nuvoco. 

 

[Certificates of co-

processing are attached 

Annexure-10 (Colly)] 

 

FLY ASH 

9. As is evident from the above chart, in so far as fly ash waste 

management is concerned, most of the industrial units are 

sending the generated fly ash to cement plants or brick kilns 
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for utilization, either directly or through third party 

contractors. Pursuant to recommendations made by UPPCB, 

steps are being taken by the industrial units to ensure that 

precautions observed during the transportation of fly ash are 

made more robust, so as to make sure that there is no 

erosion of fly ash during transportation. 

10. Some of the industrial units, till now, had been disposing 

of the generated fly ash by means of dumping in vacant low-

lying plots, with all endeavors being made to dispose of the 

same in a scientific and environmental friendly manner. 

However, certain inherent problems are associated with 

disposal of fly ash through dumping. Certain deficiencies 

have also been pointed out by the UPPCB in this regard and 

environmental compensation has also been imposed on the 

industrial units for the same, which, as indicated in the 

report dated 02.01.2023 submitted by UPPCB, has already 

been deposited by the industrial units. This Hon’ble Tribunal 

also, during the hearings in the present case, has indicated 

that fly ash should be utilized rather than being dumped.  

11. Having regard to the recommendations of the UPPCB and 

the observations made by this Hon’ble Tribunal, all 

industrial units, arrayed as Respondents in the present case, 

which were dumping the fly ash generated at their unit, have 

decided that in future, the entire fly ash generated at their 

units shall be sent for utilization, either to cement plants or 

to brick kilns, with no fly ash being disposed through 
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dumping. Agreements in this regard have been entered into 

by all the industrial units except two [Tirupati Baalaji Fiberrs 

Private Limited and Galaxy Papers Private Limited], which, 

as indicated in the chart, are at an advanced stage of talks 

with cement plants and brick kilns to utilize the fly ash and 

are likely to enter into an agreement for the said purpose 

within one week. 

 

PLASTIC WASTE 

12. It is categorically submitted that the entire plastic waste, 

which is generated at the industrial units of the Answering 

Respondents from waste paper, is sent for co-processing and 

the Agreements/Tax Invoices/Certificates evidencing such 

disposal are being attached along with this Reply. Measures 

are also being taken by the Answering Respondents to make 

the said process more robust and efficient and the Answering 

Respondents shall be willing to implement any improvements 

or recommendations, which are suggested either by this 

Hon’ble Tribunal or the regulatory authorities, to bring about 

improvements in the system of plastic waste management 

being employed by them. 

13. It is respectfully submitted that the conclusion drawn by 

UPPCB, in its report dated 20.10.2022, that certain amounts 

of plastic waste are not being reported by the industrial units 

for proper disposal, is fallacious and based on assumptive 

calculations. UPPCB, while calculating the amount of plastic 
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waste generated at a particular unit, has proceeded on the 

assumption that the quantity of plastic waste generated is 

likely to be 1.5% of the production of the industrial unit, with 

the figure of total production being taken as the maximum 

production capacity indicated in the Consent to Operate 

issued to the concerned industrial unit, which is not met in 

most of the cases.  

14. The problem with the one size fits all approach adopted by 

the UPPCB is that it has lost sight of some extremely 

important aspects. Plastic waste is generated at a paper mill 

unit as a part of the production process, because of waste 

paper being used as a raw material. However, the amount of 

plastic waste generated is dependent on a number of factors, 

especially the quality of waste paper being used during the 

production process, with higher quantity of plastic waste 

being generated in case of poor quality waste paper.  

15. The Answering Respondents, in order to make the 

production process more efficient and improve the quality of 

the end-product, use high quality waste paper as raw 

material, thus resulting in extremely low quantity of plastic 

waste generation, with the quantity of plastic waste at times 

being as low as 0.3-0.6% of the total production. In fact, one 

of the Answering Respondents, namely Bindals Papers Mills 

Limited, does not even employ waste paper in its production 

process, resulting in zero plastic waste generation at its unit.  
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16. Hence, this Hon’ble Tribunal, in case the need is felt to do 

so, may direct the regulatory agencies, including UPPCB, to 

do a more accurate monitoring of the plastic waste being 

generated at the industrial units of the Answering 

Respondents and submit a revised report on that aspect, and 

the Answering Respondents undertake to offer full 

cooperation in that exercise. Further, as indicated earlier, the 

Answering Respondents also undertake to implement any 

measures for improvement of the plastic waste management 

system, which may be suggested either by this Hon’ble 

Tribunal or by the regulatory agencies. 

17. It is also pertinent to mention that there will always be a 

variation between the quantity of plastic waste generated at 

a unit in a particular month and its disposal, as a number of 

factors, including weather, go-ahead from the co-processing 

unit etc. have a bearing on the waste being sent for disposal. 

Thus, the industrial units sometimes store the plastic waste 

at their unit and the same is sent to the co-processing units 

for disposal in due course. 

18. It is also apposite to highlight that apart from the 

Answering Respondents, there are a large number of 

industrial units in Muzaffarnagar [around 80 in number, 

including other paper mills, rolling mills etc], which generate 

fly ash and similarly, a large number of other paper mill units 

[around 34 in total] which generate plastic waste. Hence, it 

will be in the interest of the environment of District 
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Muzaffarnagar if whatever measures/suggestions/directions, 

which are issued by this Hon’ble Tribunal in the present case 

in relation to fly ash or plastic waste management, are also 

made applicable to all the industrial units generating such 

waste in District Muzaffarnagar.  

19. That in the light of the above facts and circumstances, it 

is most humbly prayed that this Hon’ble Tribunal may kindly 

be pleased dispose of the present Application. 

FILED BY: 

 

         
[UTKARSH SHARMA] 

    Counsel for Respondents/14 Industrial Units     

139, Setalvad Block,  
 Supreme Court, New Delhi-110001  

    Mob:+91-9312061203 

Dated: 18.01.2023            E-mail: utkarsh.sharma7@gmail.com 
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'r*SrFoRE rHE Ho*B", *\g crIErrRrBrrNAL

RADESH

*-U- ORTGINAL AppLICATIoN No.277 oF 2022

I 035 28

(-

IN THE MATTER OF:
LIYAKAT ALI & ORS. ....APPLICANT

; VERSUS .fi
STATE OF U.P. & ORS. ....RESPONDENTS ,/^, . *

? AFFIDAVIT ,; /L"l
I, Gaurav Kumar, S/o Mr. Shudhir Kumar Chaudhary, aged 32 years, H/o

h

H.No.34, Alipur Kalan, Muzaffamagw, Uttar Pradesh-251301, do hereby

' solemnly af,firm and declare as under:-

i t. That I am the Environmental Manager at Silverton Pulp And Papers $
Private Limited and am fully conversant with the facts of the plem'f,H'

u case. I am also duly authorized on behalf of the Company to affirm this

Affidavit.
k" 2. That I have read and understood the contents of the accompanying

ti Additional Reply, which has been drafted under my instructions and , 
.A$

6 state that the contents of the same are true and correct to the best of nqif{>

, knowledge derived from the records maintained during the course of

usual business by Silverton Pulp And Papers Private Limited.
lr/

{ --o.r.&Peoorsry 9n-

181534
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3. That the Annexures annexed to the present Additional Reply are true \
and correct copies of their respective originals.

Forsilvercnrquffi
DEPODTX

VERIFICATION
Verified at Muzaffarnagar on this day ofJanuary ,2023 that the contents ofthe rti
above affidavit are true to my knowledge, no part of it is false, and lcoffrdlv'
material has been concealed therefrom.

)^*ffi
ror sirven$'$[X;11' Pvt' Ltd'

Autrorised S'EnatolY

"*,ftri

PRERNA FTNCT
NOTAhY

r-r, tTAFFAcrulcqn

I-tgqg;i' i*s
\$l r.i' '
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8 
NOTARIA nRIA 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNABPLI. 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO.277 OF 2022 

IN THE MATTER OF: 
LIYAKAT ALI & ORS. APPLICANT 

VERSUS 

STATE OF U.P. & ORS. RESPONDENTS 

AFFIDAVIT 
I, Pradeep Shama, S/o Mr. C.P. Sharma, aged 49 years, R/o Adarsh Colony, 

Muzaffanagar, Uttar Pradesh-251001, do herelby solemnly affirm and declare 

NOTAR as under:-

1. That I am the Manager (Environment) at M/s Shree Sidhbali Paper Mills 

Private Limited and am fully conversant with the facts of the present 

case. I am also duly authorized on behalf of the Company to affirm this 

Affidavit. NOTARY 
That I have read and understood the contents of the accompanying 

Adlitional Reply, which has been drafted under my instructions and I 

h. a 2713 staté that the contents of the same are true and correct to the best of niy 

; 

kpowledge derived from the records maintained during the course of 

1OTARY usual business by M/s Shree Sidhbali Paper Mills Private Limited. 

3. That the Annexures annexed to the present Additional Reply are true 

OVA DEPONENT and corect copies of their respective originals. 

VERIFICATION 

Verified at Muzaffarnagar on this day of January, 2023 that the contents of the 

above affidavit are true to my knowledge, no part of it is false, and nothing 

ATANY 
DEPONENT material has been concealed 

therefrom. 

a.cdhSALM 

h3ve s31:% 
Fgit ey 

exemininAnE 

epnnc.i 

' 
4sia 

he 
conienis 

1enfed by 
R. ERMA 

Disti. Notary 
Muzaffarnagar (U P 

.Y... *************** 

2 8 JAN 023 
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ANNEXURE-1 [COLLY]

TRUE COPY
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Authorization No: 164745/UPPCB 

 

Receipt & Processing Certificate 

 

Issued to: M/S. Silvertoan Papers Limited  

Reference: DEW/SPL/004  

Date: 15-October-2022 

 
This is to certify that we have received the following quantities sent by M/S. SILVERTOAN PAPERS 

LIMITED at our processing site Surju, Muzaffarnagar, UP and the same quantity has been processed.  

 
 

Month Type of Waste Material  Quantity Received (ton) 

September Plastic Waste 80.79 

 
 
Vehicle wise receipt details are as under. 
 

Date Vehicle No Company Name State Location Material 
name 

Qty (MT) 

05-09-2022 
UP12AK560
6 

Silvertoan Papers 
Limited 

UP Muzaffarnagar Plastic waste 14.82 

12-09-2022 
UP12AK560
6 

Silvertoan Papers 
Limited 

UP Muzaffarnagar Plastic waste 15.00 

19-09-2022 
UP12AY560
6 

Silvertoan Papers 
Limited 

UP Muzaffarnagar Plastic waste 17.00 

27-09-2022 
UP12AX560
6 

Silvertoan Papers 
Limited 

UP Muzaffarnagar Plastic waste 16.70 

30-09-2022 
UP12AX560
6 

Silvertoan Papers 
Limited 

UP Muzaffarnagar Plastic waste 17.27 

  
  

     TOTAL 80.79 

 
 
 
 
For DEW RESOURCE MANAGEMENT 
 
 

 

 

Director/ Authorized Signatory  
 
 

 

421558



 

 
 

 

 

                                                                           

Authorization No: 164745/UPPCB 

 

Receipt & Processing Certificate 

 

Issued to: M/S. Silvertoan Papers Limited  

Reference: DEW/SPL/005 

Date: 19-November-2022 

 
This is to certify that we have received the following quantities sent by M/S. SILVERTOAN PAPERS 

LIMITED at our processing site Surju, Muzaffarnagar, UP and the same quantity has been processed.  

 
 

Month Type of Waste Material  Quantity Received (ton) 

October Plastic Waste 87.55 

 
 
Vehicle wise receipt details are as under. 
 

Date Vehicle No Company Name State Location Material 
name 

Qty (MT) 

03-10-2022 UP12AM7650 
Silvertoan Papers 
Limited 

UP Muzaffarnagar Plastic waste 13.10 

10-10-2022 UP12AX5606 
Silvertoan Papers 
Limited 

UP Muzaffarnagar Plastic waste 14.50 

13-10-2022 UP12AX5606 
Silvertoan Papers 
Limited 

UP Muzaffarnagar Plastic waste 15.40 

17-10-2022 UP12AX5606 
Silvertoan Papers 
Limited 

UP Muzaffarnagar Plastic waste 15.50 

21-10-2022 UP12AF5606 
Silvertoan Papers 
Limited 

UP Muzaffarnagar Plastic waste 14.55 

25-10-2022 UP12AX5606 
Silvertoan Papers 
Limited 

UP Muzaffarnagar Plastic waste 14.50 

  
  

     TOTAL 87.55 

 
 
For DEW RESOURCE MANAGEMENT 
 
 

 

 

Director/ Authorized Signatory  
 

Date: 25/11/2022

431559



 

 
 

 

 

Receipt & Processing Certificate 

 

Issued to: M/S. Silvertoan Papers Limited  

Reference: DEW/SPL/007 

Authorization No: 164745/UPPCB 

Date: 06-January-2023 

 
 

This is to certify that we have received the following quantities of Plastic Waste sent by M/S. 

SILVERTOAN PAPERS LIMITED at our processing site Surju, Muzaffarnagar, UP and the same 

quantity has been processed.  

 
 

Month Type of Waste Material  Quantity Received (ton) 
December Plastic Waste 36.50 

   
 
Vehicle wise receipt details are as under. 
 
Date Vehicle No Company Name State Location Material name Qty (MT) 

04-12-2022 UP12BF6918 SPL UP Muzaffarnagar Plastic waste 21.25 

20-12-2022 UP12BF6918 SPL UP Muzaffarnagar Plastic waste 15.25 

  
  

     TOTAL 36.50 

 
 
 
 
For DEW RESOURCE MANAGEMENT 
 
 
 
 
Authorized Signatory  
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INDIA NON JUDICIAL 

Government of Uttar Pradesh 

e-Stamp 

IN-UP20250125546554U Cortificato No. 

1-Oct-2022 03:51 PM 
NEWIMPACC (SV)/ up14554804/ MUZAFFARNAGAR SADAR/ UP-MJF 

Cctficate Issucd Date 

Account Rcterenco 

Unique Doc. Roference SUBIN-UPUP1456480433 166030907828U 
SHREE SIDHBALI PAPER MILLS PVT LTD BHOPA ROAD MZN 

Purchasod by 

Description of Document Articlo 4 Attidavit 
Property Doscription Not Applicable 

Cons dorat.on Prco As. 

First Party SHREE SIDHBALI PAPER MILLS PVT LTD BHOPA ROAD MZN 

Second Party Not Applicable 
Stamp Duly Paid By SHREE SIDHBALI PAPER MILLS PVT LTD BHOPA ROAD MZN 
Stamp Duly Amount(Rs.) 100 

(Onc Hundred only) 

NOTARIAL NOTARIAL 

COVT 
r 

Memorandum of Understanding 
Between 

SHREE SIDHBALI PAPER MILLS PRIVATE LIMITED 
Dew Resource Management 

for Pre-processing of the Plastic Waste 
This Memorandum of Understanding ("MOU") entered into on this 30th OCT 2022 
Between 

Dew Resource Management, a partnership firm and having its registered office at 5-36/6 AND 5 36/5 PART, PRASHANTI NAGAR, IDPL, KUKATPALLY, Medchal-Malkangiri, Telangana, 500072 
{hereinafter knowin as "DRM") 

And 

NY AG 
. 
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SHREE SIDHBALI PAPER MILLS PRIVATE LIMITED, a company incorporated under the 

Companies Act 1956 and having its registered office at 9 KM., BHOPA ROAD, MUZAFFFARNAGAR 

(UP),251003 (hereinafter known as "Shree Sldhbal") 

DRM and SHREE SIDHBALI PAPER MILLS PRIVATE LIMITED shall be collectively addressed as 

the parties" herein after in this MOU. 

WHEREAS SHREE SIDHBALI PAPER MILLs PRIVATE LIMITED is in business of 

manufacturingpaper boards and specialty papers at its plant situated at 9KM., BHOPA ROAD, 

MUZAFFFARNAGAR-(UP),251003 (plant address) (hereinafter referred as SHREE sIDHBALI 

PAPER MILLS PRIVATE LIMITEDManufacturing Plant) and is in search of an economical and 

environment friendly method of disposing Plastic Waste generated during its manufacturing process 

(hereinaster referred to "Plastic Waste"); 

AND WHEREAS, DRM is in the business of collection and "Pre-processing" of different kinds of Non-

Hazardous waste and send pre-processed material for co-processing& utilization toCement kilnsS 

and Power Plants Hybrid Boilers. DRM has the capability to safelyPre-process the waste material in 

an environment friendiy manner and converting waste to energy recovery in the cement 

manufacturing process or Power plant Boilers having high termperature and long residence time 

(hereinafteY referred to as "Co-Processing"). 

AND WHEREAS, DRM has evaluated the samples of the Plastic Waste and based on the evaluation 

results, DRM has offered to Pre-process the Plastic Waste generated by SHREE SIDHBALI PAPER 

MILLS PRIVATE LIMITED at its manufacturing plant located (hereinafter referred to as the 

"DRM's Processing Plant"). 

AND WHEREAS, SHREE SIDHBALI PAPER MILLS PRIVATE LIMITED and DRM have agreed that 

DRM shali provide the services which include weighment, unloading, storage Treatment (Pre-

processing) of the Plastic Waste (hereinafter referred to as the "Services"), subject to both the 

parties intimating the concerned authorities regarding the Services and complying with any 

additional requirement, as may be applicable or directed by the authorities for the said services. 

NOW, THEREFORE, for and in consideration of mutual provisions herein contained, the parties 

agree as follows: 

General Responsibilities of the Parties 1. 

3 0 OT 202 OF 
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1.1. DEW RESOURCE MANAGEMENT shall organize to transport the Plastic Waste to DRM's Processing Plant at its own cost and risk and shll arrange to deliver the agreed quantum of Plastic Waste through road transportatlon as per the mutually agreed delivery schedule 1.2. DEW RESOURCE MANAGEMENT shall arrange to pack the Plastic Waste properly and then cover the same with HDPE tarpaulin cover so that there should be no dripping/ no spillage waste during transportation. 

1.3 DRM shall arrange for weighment, testing for conformance, unloading and storage and Pre-processing of Plastic Waste. 
1.4. DRM shall organize to take the representative sample from each consignment prior to unloading the consignment and check for the conformity of the Plastic waste. 1.5. in case DRM is in receipt of any consignment that contains banned items as per Annexure-2 or materials other than agreed between the parties, then DRM shall be entitied to reruse the acceptance of such consignment and shali intimate the same to SHREE SIDHBALI PAPER MILLS PRIVAT LIMITED within 24hrs of the receipt of consignment at DRM's Processing plant and SHREE SIDHBALI PAPER MILLs PRIVAT LIMITED shail 

arrange to transport that consignment at its own cost and risk within 48 hrs from the time of intimation from DRM on the refusal of acceptance of such consignment. 1.6. The risks and liability associated with the Plastic Waste shall lie with SHREE SIDHBALI PAPER MILLS PRIVAT LIMITED til the DEW RESOURCE MANGAMENT Plastic Waste consignment by TRANSPORT ARRANGEMENT is accepted by DRM. 
1.7. After receipt of material, DRM will issue acceptance letter. If DRM fails to issue acceptance letter within 24 hours, then it is deemed that material is accepted by DRM. 
1.8. DRM and SHREE SIDHBALI PAPER MILLS PRIVAT LIMITED shall intimate to the concerned authorities and ensure the compliance of the statutory requirements, if any prior to the Services and thereafter 

2. Term & Termination 
2.1. This MoU shali be valid for a period of 1{ONE) year from the date of execution and upon expiry off the term hereof, this MoU may be renewed by the Parties hereto on mutually agreed terms and conditions. 

2.2.In case of breach of terms and conditions of this MOU by either of the Parties the other 
Party may issue a notice of 30 days to the defaulting Party, demanding it to remedy such 
breach. If the defaulting Party fails to remedy the breach within the notice period, then the 
other Party shall have the right to terminate this MOU with immediate effect. 

2.3.If either Party goes into liquidation or is ordered to be wound up by any court of law, the 
other Party shall have the right to terminate this MOU with immediate effect. 

3 0 nC 022 
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2.4. The. Part es hereto may terminate this MOU due to business exigencies by mutua 
discussion, which shall be confirmed in a written document executed by Parties. 3. Certificate of completion of Pre- processing DRM shall at the beginning of each month during the term of this MoU, issue to the SHREE 

SIDHBALI PAPER MILLS PRIVAT LIMITED the "Certificate of Completion of Pre-
Processing" for the Plastic Waste processed during the previous month in the format set out in 
Annexure 3 attached to the MoU. 4. Charqes towards pre-processing DRM shall pay to SHREE SIDHBALI PAPER MILLS PRIVATE LIMITED, AS PER TAX INVOICE FOR pre-
processing of Plastic Waste as per the commercials agreed between both the parties 

5. Accepted Material and Ouantity 
SI.No Material Name 

Quantity (ton/month) 1 Plastic Waste 
40 

40 

6. Payment Terms 

6.1. SHREE SIDHBALI PAPER MILLS PRIVATE LIMITED shall issue a debit note on monthly basis with relevant supporting documents TO DEW RESOURCE MANAGEMENT against services rendered on the basis of quantity of Plastic Waste processed during previous month. 
The MOU shall be executed simultaneously in two (2) counterpart originals, but shall nevertheless together constitute one and the same instrument. 

SIGNED AND DELIVERED for and on behaif of 

SHREE SIDHBALI PAPR MILLS PRIVATE LIMITED, by the hand of its authorized signatoryY 

RADEFP mg IARA Signáture 
in the presence of: 

3 0 nCi 222 
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Signature of Witness 1, (Name of Witness 1) 

ARi_muDGA Signature of Witness 2, (Name of Witness 2) 

Dew Resource Management, by the hand of its authorized signatory, 

hIAY k UMAR A DA L Signatute 
in the presence Ot 

HiMANu BAS1 
Signaturè of Witness 1, (Name of Witness 1) 

NKAS VERMA Signature of Witness 2, (Name of Witness 2) 

2. 

ANNEXURE 3 

Format for Certificate of Pre-processing 

DEW RESOURCE 

Issued to: 

Reference 
Date: 

Our 
This is to certify that we have received the following quantities sent by M/S. XXX.. 
processing site Muzaffarnagar,UPand the same quantity has been processed. 

3 OCT 2022 

701586



Month Type of Waste Matcrial 
Quantity Received (ton) 

Date Vehicle No Company Name State Location Material name Qty(MT) 

TOTAL 

For DEW RESOURCE MANAGEMENT 

Directorf Authorized Signatory 

. . 

. 

RNATYAG 
.TAR 

1oT 212 A 
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DEW RESOURCE 
MANAGEMENT 

Authorization No: 164745/UPPCB 

Receipt& Processing Certificate 

Issued to: M/S. Shree SIDHBALI Paper Mills Private Limited 

Reference: DEW/SSPM/001 

Date: 25-November-2022 

This is to certify that we have received the following quantties sent by M/S.SHREE SIDHBALI PAPER 

MILLS PRIVATE LIMITED at our processing site Surju, Muzaffarnagar, UP and the same quantity has 

been processed. 

Month Type of Waste Material Quantity Received (ton) 

October Plastic Waste 19.79 

Vehicle wise receipt details are as under. 

Vehicle No Company Name State Location Material Qty (MT) Date 
name 

Shree Sidhbali 

Muzaffarnagar Plastic waste UP12BD6256 Paper Mills Private UPP 

Limited 
Shree Sidhbali 

9.57 31-10-2022 

Muzafarnagar Plastic waste 31-10-2022 UP12AX5606 Paper Mills Private | UP 

Limited 
10.22 

TOTAL 19.79 

For DEW RESOURCE MANAGEMENT 

Director Authorized Signatory 
Date 25/ 11t2 

1827/1, 1829/1, 1830/1 
a+91 9911013931 |www.dewrm.com info@dewrm.com 

1831/1, Sujru, Pargana, Dislt.-Muzaffarnagar-251003 (UP) 

GSTIN :09AATFD2410L1Z7 
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O) 
DEW RESOURCE 

MANAGEMENT 

Receipt&Processing Certificate 
Issued to: M/S. Shree Sidhbali Paper Mills Private Limited 

Reference: DEW/SSPMI002 

Authorization No: 164745/UPPCB 

Date: 13-December-2022 

This is to certity that we have received the following quantties of Plaslic waste sent by M/S.SHREE 

sIDHBALI PAPER MILLS PRIVATE LIMITED at our processing site Surju, Muzaffarnagar, UP and 

the same quantity has been processed. 

Month Type of Waste Material Quantity Received (MT) 

November Plastic Waste 34.21 

Vehicle wise receipt details are as under. 

| Date Vehicle No Company Name State Location Material name Qty (MT) 
Shree Sidhbali 

Muzaffarnagar Plastic waste 12.89 Paper Mills Private 

Limited 
Shree Sidhbali 
Paper Mills Private 

Limited 
Shree Sidhbali 
Paper Mills Private 

Limited 

UP 10-11-2022 UP12BK6857 

UP Muzaffarnagar Plastic waste 11.74 18-11-2022 UP12AX5606 

UP Muzaffarnagar Plastic waste 9.58 30-11-2022 UP12BJ3744 

TOTAL 34.21 

For DEW RESOURCE MANAGEMENT 

SOURCE 

O 
FFARNAGS Authorized Signatory 

o 1827/1, 1829/1, 1830/1&1831/1, Sujru, Pargana. Dist.-Muzafarnagar-251003 (U.P) 
+91 9911013931 |www.dewrm.com |t info@dewrm.com 

GSTIN:09AATFD2410L1Z7 
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DEW RESOURCE 
MANAGEMENT 

Receipt & Processing Certificate 

Issued to: M/S. Shree Sidhbali Paper Mills Private Limited 

Reference: DEW/SSPM/003 

Authorization No: 164745/UPPCB 

Date: 06-January-2023 

This is to certity that we have received the fllowing quantities of Plestic Waste sent by M/S.SHREE 

sIDHBALI PAPER MILLS PRIVATE LIMITED at our processing site Surju, Muzafarnagar, UP and 

the same quantity has been processed. 

Month 
December Plastic Waste 

TType of Waste Material Quantity Received (ton) 
| 18.68 

Vehicle wise receipt details are as under, 

Date Vehicle No Company NameState Location Material name Qty (MT)| 

Muzaffarnagar Plastic waste UP12BJ4437 SSPPMPL 

UP12BJ4437 SSPPMPL 

UP 8.49 08-12-2022 

Muzaffarnagar Plastic waste 
TOTAL 

UP 10.19 
26-12-2022 

18.68 

For DEW RESOURCE MANAGEMENT 

AaGA 

Authorized Signatory 

o 1827/1, 1829/1, 1830/1& 1831/1, Sujru, Pargana, Distt.-Muzaffarnagar-251003 (U.P.) 
u+91 9911013931 |www.dewrm.com | L info@dewrm.com 

GSTIN: 09AATFD2410L1z7 
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Receipt & Processing Certificate 

 

Issued to: M/S. Meenu Paper Mills Private Limited  

Reference: DEW/MPMPL/001 

Authorization No: 164745/UPPCB 

Date: 06-January-2023 

 
This is to certify that we have received the following quantities of Plastic Waste sent by M/S. MEENU 

PAPER MILLS PRIVATE LIMITED at our processing site Surju, Muzaffarnagar, UP and the same 

quantity has been processed.  

 

Month Type of Waste Material  Quantity Received (ton) 
December Plastic Waste 50.47 

 
 
Vehicle wise receipt details are as under. 
 
Date Vehicle No Company Name State Location Material name Qty 

(MT) 

01-12-2022 UP12BF6918 MPMPL UP Muzaffarnagar Plastic waste 16.08 

01-12-2022 UP12AM7650 MPMPL UP Muzaffarnagar Plastic waste 17.78 

26-12-2022 UPBE6918 MPMPL UP Muzaffarnagar Plastic waste 16.61 

        TOTAL 50.47 

 
 
 
For DEW RESOURCE MANAGEMENT 
 
 
 
 
Authorized Signatory 
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PURCHASE ORDER

Vendol Details

Code: 1122959

BINDALS PAPERS MILLS LIMITED
8th Krr
Bhopa Road

Muzaffamagar-25 100 I

DIST-Muzaffarnagar Uttar Pradesh

Mob.: 9639014607

Email id : santosh.kumar@bindalpapers.com

GST No: 09 AADCB0282BIZ6

BiII To address
J.K. CEMENT WORKS, ALTGARTT

Aligarh, Kasimpur Road,
Village - Santha, Pargana-Morthal,

Tehsil - Koil, District - Aligarh
Pin Code - 202127, Uttar Pradesh

GST No 09AABCJ0355R4Z2
TINNo.: PANNo.:
ECC No.:
Cenkal Excise Ranse:
Central Excise Division :

Central Excise Commissionerate:
Service Tax No.:

PONO:4100197412
PO Date: 01.04.2022

Quotation Reference:

e-mail

Ver. No.: 0
Our Reference: JK
ALIGARH

No. Item Code &

PR NO.
Item Description Unit Quantity Rate Per

Unit
(rt[R)

Amount
(INR)

0001 300001 DRY FLY ASH
Tax Code : cc GST : IN: CGST (2 .5e"1
SGST (2.5?i)
Delivery Date : 0L.A4.2A22
Freight Vendor :HEMKUNT TRANSPORT
COMPANY
Freight Rate : 900.00

TO t2,L50.7L( 100 .0( 12 1507:

a aa2 300001
L0aa24Bt91

DRY FLY ASH
Tax Code : GG GST:IN: CGST(2.52)
SGST (2 . 5e; )

Delivery Date : 3I.A3.2A23
Freight Vendor : HEMKUNT TRANSPORT
COMPANY
Freight Rate : 750.00

TO 15,000 100.0( 150 000 r

Gross Value:
Discount :

Total Arnount:

ccs![
SGST

Freight Chrg:
Total Po

value:

27L507L.01
0. 0(

27L507L.01
67876.78

67876.78

22,L85,639.OO
25035463.5(

Total (in rlords) Two Crore Fifty Lakh Thirty Six Thousand Pour Hundred Sixty Three Rupees FiftySix Paise OnIy

Witl-r reference to your quotation and subsequent negotiations, we are pleased to place this Purchase Order on vou for the supply/service of following
ilems subject to terms and conditions stated below and printed overleaflattached with this document.

Tltis is an electronically signed document and does not require any phltsical signatttre. Page : 1 of5

,itri**,tttlr*#*flil{+ 
N

& fr*frti.q Yi+***g, 1"r,*. sr.*****$. iJ,f ,";rd.a I

J K $SPEft
f;H HSr,f T

Header Text:
Rate tenns and condition as per e-n.rail dated 14th July and final negotiation with you.
Shipping Instruction:
J.K. CEMENT WORKS. ALIGARH
AIigarh. Kasinrpur Road,
Village - Santha. Pargana-Moflhal.
Tehsil - Koil. Districr - Aligarh
Pin Code - 202127, Uttar P*radesh
GST No 09AABCJ0355Rl25
Terms ol' Payment: l5 days cr.edir lrorn Dt of recipt rnateriaLservices
lbrtnightly billing with 07 days credit for material ind trasnponrtion
Inco Terms: EXW
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Goods and Service tax (GST)' extra as applicable at the time of billing / invoicing. Supplier shall b,e responsible for providing proper
GST invoicing in a manrler as-prescribet ur t*" r""..rr**, ai'rl*nur..,o'uuui'iooz"'.r"ait 

against GST payment. In casei.lH3i.X ffi1i:1X*,X,::T:Jt' ""ait Jul'to theieason 
",,riu*"uiJ to the supprie,,re,-,re r00% GSr paid by purchaser wiu be

General Terms & Conditions:
As per the attached Annexure_A

ForJ.K. CEMENTLTD.

weffiW'
YAGYESH KUMAR GUPTA

(PRESIDENT COMMERCIAL)

Page: 2 of5
l& *.tururf,,ld?i*rr

,ifu i/,.q.nr- t.-..- , "trW" fi:ffi,p1#, .t',.rr,4,tr.&
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GSTIN : 09GQCPS8548R1ZI
Mob. :9837040681

9997575481

liUS BUt II
-870113, BhoPa Road, IU

[sH SUPPLIERS
MUZAFFARNAGAR-2S1 OOt (Uttar Pradesh)

Ref. No. : Date:

Date: 24.01.2023

TO WHOMSOEVER IT MAY CONCERN

This is to be certify that M/s Bulk Ash suppliers Muzaffarnagar has purchased Fly ash

;;;";;; nrre. oo+.ga Mt per month in last three months (october 2022to December-2022)

from M/s Bindals papers Mills Ltd, Muzaffarnagar (U.P) and entire quantity of fly ash is sold

out to various Cement lndustries'

For BULK ASH SUPPLIERS

\hq't\"'\
(PROPRIETOR)

This certificate is issued on request of M/s Bindals Papers Mills Ltd, 8th Km Stone' BhOpa

Road Muzaffarnagar (U.P).

..,..jIJ LKASH SUPPLI[i]:.,

Ih'u \h-
' Propri.'

1431659



trf,.YAS{-ll
UT{{,{ZAT{@IV

1,1/S BLrlli,\sh Suirl;)icrs
i\,1 riz li: rnaga r. ( U. I,. )

Sulb: Corrlilt:ratiou irrr utilization of Fly;\sh quantity liftecl fropr Ivi/S Bulk A-sh Suppliers

Dear Sir',

\,\ e het-eb-r.' r-rotrfir'n.. il'rirt the lrl1, 1t1-, cluantitl, of zt5oo_N,I] liftuct rlur.ing Fy zo:z_213.
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